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Conmi ssi oner of Sal es Tax ... Appel | ant (s)
Vs.
Sai Publication Fund ... Respondent ( s)

[Wth appln.for stay & with office report]
W TH
CA No. 1716/ 1999

Dat e: 07/ 03/ 2002 This natter(s) was called on for hearing today.

CORAM

HON BLE MR. JUSTI CE SHI VARAJ V. PATIL

HON BLE MR. JUSTI CE Bl SHESHWAR PRASAD S| NGH
For the appellant(s) : M. SK Dhol akia, Sr. Adv.

M . SV Deshpande, Adv.

For the respondent(s) : M.Joseph Vel l apally, Sr.Adv.

in CA 1716/ 99 M s UA Rana, Ashi sh Dhol aki a,
Prashant Bezboruah, Advs. f or
Ms Gatrat & Co.

in CA 9445/ 96 M . Shyam Mudal i ar, Adv. f or
M. UU Lalit, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
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M .SK Dhol akia, the |learned senior counsel for the

appel lant resumed his argunents at 2.00 p.m and concl uded at
2.45 p.m Thereafter, M.Joseph Vellapally, the |earned senior
counsel appearing for the respondent in C A No.1716/99 replied
upto 3.15 p.m when M. Shyam Mudal i ar, the | earned counsel for
the respondent in C A No.9445/96 laid his short subnissions
for two mnutes. Hearing concluded. Judgnent reserved.
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